a7 Papers. Loid

section 3 of the Essentinl Commodities
M‘, 1955;,»—-

(i) The Temiles (Prmluction by
Kuitting,  Embroidery, lLare
making and Printing. Machines)
Contro! (Amendwent) Oxder,
1973 (Hindi and 2nglich ver-
sions) published in Notification

No. S0. 1135 in Gazette of
India dated the 28th  April,
1973,

(ii) S.O. 1186 published n CGazetie
of lndin dated the 28th April,
1973 containing corrigendum
Notification No. S0, 3i66
dited the 21st July, 1971

(iii) The Woollen [extiles  (Pro-
ductioy and Distributon Con-
tro}) Amendment Order, 1973
(Rindk and English versions)
published in Notification No
S.0. 2412 in Gazewe of Indma
dated the 25th  August, (973,
[Placed in  Library. See No
LT-5613/73).

STATLMEN1 RE. CORRECTION OF ANSWERS

70 UMNQ No. 1582 R.. PENsiIONS TO

FREEDOM-FICHTER MPs AND MLAs and

US.Q. No. 4862 Re. CASUALTIES DURING
PAC revorr W UP.

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): | bkeg o lay
on the Table—

(i) A statement (i) correcting the
reply given on the Ist August,
1973 o Unstarred Question No
1582 by Shri Ramivatar Shastr
regarding grast of pention to
freedom fighters amongst Mem.
bers of Parfiament and State
Legislatures nnd (i) giving rea-
soms for delay in correcting the
reply.

(i) A satement correcting the rc-
ply given on 2%th August, 1973
to Unstarced (Question No, 4862
by Shel’ R. R. Singh Deo re-
garding  cmsualties duving  the
exchuunge of fire betwéen Army
and PAC in UP. [Placed in
Library. See No. 1T-5618/73].
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Prorir aNL Loss ACCOUNTS AND Batancs
Suuer 'yo WYY op UNKA
TION Baavcw or P, & T.. e,

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONY
(SHRI JAGANNATH PANADIA): 1
beg to lay on the Table a copy of the
Profit and Loss Accounts and Balance
Sheet (On accrual  basds) of the Tele-
communication Branch of the Indian
Posts and Telegruphs Depariment for the
yesr 197172 (Hiadi and English ver-
sions). [Placed in Library. See No.
LT-5619/73).

INDIAN  NavVAL AUty  Seavics
RecuiaTioNs, 1973

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCF  (SNRI
§. B. PATNAIK): I beg 10 lay on the
Fable a copy of the Indian Naval Auxi-
hary Service Regulations, 1979, pub-
lished in Notifictition No, S.R.O, 232 in
Gazette of Indig dated the Ist Septem-
ber, 1973, under section 135 of the Navy
Act, 1957, [Placed in Librarv. See Wo.
LT-5620/73).

STATRMENT RE. CORRECTION OF ANSWER
10 US,Q. No. 3478 RE. sLow RanKING
PROGRESS IN DiHAR

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): [ beg to lay on
the Table a statement (i) curseting the
reply givem on 17th Aogust, 1973, to
Umstarred Question New 3478 by Ku-
mari Kamala Kumari reganding slow
banking progress in the State of Bihar
and (ii) giving rcisons for deftay
correcting the reply. {Placed In Librare.
See No. LT-5621/731.

STATEMENTS SMOWING ACGTION TAKEN BRY
GOVERNMENT ON  ASSURANCES, PROMISE
xrc

THE DEPUTY MINISTER IN 1HE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI B, SHANKARA-
NAND): | beg 1o Isv on she Table nine
sistements showing the actioa taken by



